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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERARAD

* % %

— an e e

K.V.Baravana P ) 13¢

1. The Chief Percennel Cfficer,
SC Rly, Rail ¥Milavam, Sec'bad.

2. The Divl, Rly.Manacer,
SC Rlv, Vijavawada.

3. The Sr.Divl.Persennel Officer,

iicant.

sC Rly, Vijavawada. , . . Resnondents,

Counsel for the anplicant : Mr.P.Krishna Reddy

Ceunsel for the respondents s Mr.D.F,Paul, SC forn
CORAM: =

THE HON'ELE SHRI R, RANGARATAMN : MEMBER {aDMN.)

THE HOM'BLE SHRI B.S,JAY PARAMESHWAR : MEMBER (JUDL.)
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ORDER

e

ORAL ORNER (PER HCON'BLE SHRI P, RANGARMAJAN 3 MEMBER (ADM

Heard Mr.Krishna Reddy.P, fer the applicant and

My.D.F.Paul, learned ceunsel for the respendents,

2. The spelicant in this OA was directly recruited threugh

Railway Service Cemmissien as Tvpist in- the scale ef 8, 160-180/-
in Sec'bad (BG) Divisien, SC Railway. On 16-10-69 he w3s premeted as

recular junier stenegrapher at Kézipet in the scale of f.130-300/-.

On 5-7-73 he was transferred en the same pey and scale te Railway

l‘w%
Electrificatien Freject, Vijayavwada., While w@rkingLaS) n 1-2=974,

he was premeted as adhec senier stene in the scale of .425=-700/-.

While working in the RE erganisatien at Vijayawada the (applicant had

exercised his eptien to jein Wagen Werkshep, Guntupally as senioer

Stenaegorayher in the vear 1973, By an of fice erder Ke.P,137/Mech./

WRS/RPE/10 dated 11-4-78 he was transferred te Guntupa ly en the

existipn way and orade te work under Dy CME/WRS, FHe reperted fer

Auty et Guntupally en 16-6-78,
3. The CFQ, Sec'bad by his Telegrapﬁphessa
24=7.79 jssued Adirectiens frr mercer of Typists and st

¥ 4

Werkshep, Guntupally with the Vijayawada Divigien for(the purpese

of seni@fity ané channel of premetien. There were cbfjectiens te
the integrated senierity list ef Stencoraphars and Thists, Based
on the senierity list eligible staff were to be considered for the
pest of Jr, Stenes and Sr, Stenes. further the merager was dirscte
by the Geperal Menager in his letter dated 5-1-80 ang the same was
challenaged by'filiﬁg W,P.Ne,3704/8C which was transferred te this

" Tribural and recistered as T.A.Ne.213/86. The same whe dismissed.

N~
N~




-3
4, The Vijavawada Divisien wes not sure of cenfirming
him ir Sr.Stencaravher cadre in the cembined senierity lfist as the

Pt
result of tke passing of the speed test af 100 W,P.M. wasg not

available te them, Further the applicént alse requested for his

cenierity as &r,Stenearavher w.e,{., the date he wzs prgmoted as

adhec sepier stenegrapher in the RE ercapisation i,2., frem 1-2-74
onwards. His passing ef the speed test ef 100 W.F.M. wgs confirmed
by the Sec8bad Division where he hadlhis lien and it wap steted that
he passed the said examinatien on 20-1-73, It is also ststed by

the Sec'bad Divicien that the applicant had been regularly rremeted

2s Sr.Steneqrapher w.e. f,, 9-131-79,

5. The applicant had filed this C0A for » direction te the
respendents te give the gpplicant senicrity as St.Stenegrapher frem
the date he wag premcted ag Sr,Stenegrapher en adhac besis as was

dene in the case ef his juniers er in the alternative to fix hie

senierity as Sr.Stenegrapher taking Inte censideration his senicrity

as a recgular junier stene and give him all the censeguential benef iy

b, From the sbove reliefi it aprears that the spplicsnt
wante his senieritv as Sr.Stenegrapher frem 1-2-74 when he was
promoted on achec tasis as Sr.S5teneqrspher in the RE prgasnisatien
vhere he was denuted keepinc his lien in Sec'bad Divigien., It has
been clearlv stated in the reply that the Jeputatien [to the RE
erganisaticn dees net cenfer on them sny right te shew them as
. inban—
havina been premeted te the higher Qradezﬁb@ﬂ they rdturned back t
the parent cadre, The prometion in the RE erganisatioen is &
fortuticus premeticon and such fortutichis premetion cgnnet give him
& ihiin s
any right fer CQnsiderati@nL?ntry in the hicher grade frem thqﬁate
of adhec premotien ipRE eraganisatien., It is also stiated in the re

. AAN—
that the applicant was posted to Guntupally werkshep sgainst as we

charged vost bv the CPO, Hence that alse dees not dive him any ri
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for consideration feor fixino his senierity accordingly. | The
respondents submit that he had entered the post of Sr.Stensoravher
w.e.f., 2-11-79 in his parent cadre and hepce his date f entry a3s
Sr.Stenoqrapher in Sec'bad Divisien en 9-11-7% will decjide his
sepieritv in the cembired list ef Stenecravhers and Typists of
Vijayawada Divisien and Guntupally Werkshep.

7

Ne rejeinder has heen £iled in this OA,
£, : The applicant was sent te RE erganisatien anc was
premeted there s there were n¢ other suitable ceandidaties available
for premotion as Sr.Steneqraphg:. He cannct treat that premaetion as
a nmn_fortuticus premeticon., It is & fertutieus premetien. He kept
his lien in Sec'bad Divicien and hence his datg of regudlar promectien
as Sr.3tenegrapher in Sec'bad Division will decide his senierity in
the grade ef Sr.stenmgrapher, It is alse clearly statgd that the
applicant was pested te Guntupally Workshop as Sr.Stenggrapher on
his ewh request ané that teoagainst an work charged po%t. If it is
at the request eof the aprplicsnt te ceme te Guntupally ﬁ@rkshep then |
his senierity will be different, But there is ne such|zyerement in
thies copnectien, But it is clearly stated thst he was| posted ggains
werk charged pest -in Guntupally Werkshep en the basis pf the
instructions of the CFQ, SC Rallway. That weuld mean [that the
arrlicant had maintafgihis lian centinuously in Sec'bad Divisien ef
the Railway right frem the date he was sent to RE org4nisatian till
the merger of Stenes and Typists of the Guntupally and Vijayawada
z'«’k e - .
Divisieniwhen he wastguntupally Werkshep,  In Sec'bac ([Livigien ef S5C
Railway the aspplicant was wrometed 25 Senior Stenegrapher enly en
S=-11-7¢ Hence, he cannct ask fer any senierity egrljer tae that

L=

Gate. The respondents had prepared the integrated senievrity list
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Aol In view of the feregeing we see ne reasorn

Ne caests,

-5
taking entry of the applicent as Sr.Stenegrapher as 9-1
-~

had issuasd the integrated senierity list, We do net fi

@

1="70 and‘

né any

srrer or irregularity in fixing senierity as aheve, The respoendents

>

ad @orrectly fixed his genierity fellewing the extant
this cennectien.

any relief te the applicant in this CA. Hence, the Oa

(B.S+IAT PARAMESHWAR) ' (R. RANGARAJA
' MEMBER(JUDL.) MEMBER { ADMN .

) A
Dated : The Olst_Sept._ 12598,

TDictsted in the Cpen Ceurt) -HTE:

rules in

to arant
i#@ismissed.
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BA.B46/ 86

Cepy Lo
1.. The ChisP Rarssnnal Drflcsr, Ssuth Ceptral Railway, R3il Nilayanm,
Spcunderabad.

2.  The Divl. Railuay Manayzr, 33uth ::1ﬁrﬁl_?3ilUﬂy, Vijayavada.

3., The Sr. Divi.Persennel B?Piémr, Seuth Central Rmiluay, Vi jaywada.
4, Ona cepy t8 fr. P.Krishns Raddy, Advecatm, CAT., Hyd.

5. One copy to Mr. D.F.Paul, SC far Rlys, ﬁﬁT., Hyd.

6. Ons cepy to D.AS(A), DAT., Hyd.

7. Onz-duplicato copy.
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IN THE CEZMTR:L ADMINISTRATIVE TRIDUNAL
' HYDERABAD BEINCH HYDEIRABAD

i

HCH'OLE SHRED R.RANGARAIAN & M(A)

¢

* AND

"THZ HEOW'BLE SHRI B.S.JAI_PHRnHESHEAH :

M{3)

.. ) in
_{C.A.NUT S§{1(5 (4%%5

ADMITTED AND YIHTgRIM DIRZCTIONS
iS5UED

DISPSSZD IF WITH|DIRECTINS
DISMISSED
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DISMISSZID AS WITHORAWN
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